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New Delhi, this the Fth day of

CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH:NEW‘DELHI

o omow

Of No. 2104/96

4

april, 199

Hon’ble Dr. Jose P. Verghese,Vice~Chairman(J)

Hon’ble Shri S.P. Biswas, Member (A)

Balbir Singh sfo Pram Singh
qamesh Chand s/0 Bohaday Prashad
Ram Marssh s/0 Amar Singh

suresh Singh /o Sobaran

achpal =2/0 Gopl Singh

Madod Kumar afo Siri Rattan
Rajinder Singh s/0 chhidda Lal
Jai Pal s /o Hhamandi Lal

Jai Parkash s/o Bhoop Singh

Hari Singh s/o Ram Lal

surinder Singh sfo Tel Singh
Jageshwar Singh a/m Raja Ram

aj Kumar £/50 safadil

Nihal Singh s/o Har Prashad

Muli Ram s/0 Ram Sawak

pam Aviar s/o Nanha !
Baghsr /0 Mohar Singh

Raiindera s/o Ram Chand

411 Gangmen in the office «f

Permanent way Inaspactor {BG)

Morthern Rallway, Fathankoi. W Whpplicants
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Ve aus

Union of India through
General Managsar

Ahern Rallwa

“thern Railway,
lahabad,
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ooRDER (Oral) A
(Or. Josa P. verghess, Vice-Chailrman(1)

On b&h&lf of the petitionera, It is atated that in

wview of the reply diven by Tha respondents, petitioners wish to

withdraw this OA. The permission is granted add this 04 is

-

dismissed as withdrawn with no order as o cosis.

%

X (D Iose verghase )

Mamber (A) : Wice-Chairman(J)

(s.P.Bis
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